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' September 07, 2011

Shri Anil Patwardhan

Vice President (Finance),

KPIT Cummins Infosystems Limited (‘KPIT’)
35 & 36, Rajiv Gandhi Infotech Park,
Phase-1, MIDC, Hinjawadi, Pune- 411 §57
Ph: +91-20-66525000; kpitin@kpitcummins.com

Sub: Reminder Letter w.v.t. Informal Guidance Sought
Sir,

[. This is a reminder to provide certain information with reference to your request sent to SEBI
seeking ‘No-action Letter’ under SEBI (Informal Guidance) Scheme regarding administration
of ESOP Scheme by KPIT and guidance sought on applicability of SEBI (Prohibition of)
Insider Trading Regulations, 1992.

2. Vide letter dated ISD/SKV/SA/24332/2011 dated 27.07.2011, SEBI had asked certain
information to have sufficient description of the factual situation for examination of your
‘query. Undersigned had also sent an electronic mail communication in thls regard. Please
note, till date we have not recewed any response.

3. You are advised to provide information sought within 15 working days of issuance of this
letter i.e. not later than 28.09.2011.

- Sincerely Yours,

qf’/ - 9 )‘“

Sumit Agrawal
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